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(b) The

(1) No excise duty is layjeq
varn (o hank form I whig, 1 12
consumed by the ind
try for counts less than 29 Nt and
for 2¢ Nt and asbove the tates of
duty have been fixed at levels
lower than the corresponding paees
of yarn in non-hank form Iy wyich
yarn s consumed v th. ae
sector, '

(2) A rebate is given un g,
sales of handloom cloth Aected
by the Co-operative sector at the
rate of 5 paise per Rupee. Special
additional rebates are also allow-
ed on the sales of hmdloor.‘ cloth
during specific periods in & yor,,

Attendants Aitacked 10 Tyyj,c

4999, Shri Shiv Chandiks Prag, .
the Minister of Rallwass he nle.;‘:i:é
state:

(a) the dutles and responsily);,;
the attendants provided for :‘i:ae:h::
compartments on the Ru.l‘lwa,.‘.

(b} whether there have
complaints about ‘thelr tn.llurl;ut: ;’;:
charge their duties and respoygi)ities
to the satisfaction of the ‘pgyelling
passengers; and

) 8 g0, the sieps taken 10 imprave

The Minister of Railways (S, o, m.
Poouscha): (a) A statement by Jaiq on
the Tahle of the House IPL.»
Librgry. See No, LT-964/671.

(b) A few comvlaints have .
Ivod. been re

(c) Attendants work under ¢hpne.s) of
the Conductor Guard wherevy, gygil.
able or the train Guard who 8 4, Su-
pervise his work. Checks are onduc-
ted by Bupervisory officials 1 gneyre
that the attendants perform du-
ties. All complaints ave
enquired into and severe pun;g.on
meted out in proven cases. '

Shotage of Accommodation in Third
Clams Bloeped Coschey

4991, Shel Shiv OChapdika Prassd:
Wil the Minister of Rallways be pleas-
ed to state:

(a) whether it is a fact that a large
number of Armed Forces Personnel
travel in 1st class from Secunderabad
to Deli to avail their leave and they
have to face acute shoriage of accom-
mdalicy Jor Lair lembiae fo Third
Class Sleeper Coach and Thira Claws
Coaches;

(b) if so, whether Coverament pro-
pose to provide composits Ist class and
third class three-ti?r coaches for these
personnel fo lessen their anxieties dur
ing travel: and

(c) if not, the steps tuken fo pravide
to these personnel travel'ing facilities
similar to those avallable to the Rall-
way staff?

The Minister of Ratlways (Bhri C. M.
Poonacha): (a) A& smail number of
Armed Force Personnel travel daily
fram Secunderabad to Delhl but it is
not true that they face acute shoriage
of arcommodation for thelr fatilities in
third class sleeper and third class
coaches.

{b) There is no s.ch proposal,

{c) No special facilities in regard to
train acrommodation have been provi-
ded for Railway staff, The fnllowing
regervation quotas bave been allotted
tor the use of Defence Personnel ex-
Hyderabad and Secunderabad to New
Delhi/Delhi:— )

Train No. First Class III Clai
ety
19, Dn. Hyderahad-
R
through conches) " 20
E
Fant
}:‘Pf:- Miadras- fin
through coach) — 20






